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GOVERNMENT OF JAMMU AND KASHMLIR
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS
Civll Secretarfal

SrinagarJammis

Motification

29
Jammu, the  March, 2018

SRO 250 in exercise of Iha powers confermed by sub-section 11) of section 12 of (e Cod ot Criminal
Procedura, Samval 1628, tha Government hersby appoint the foliowing cfficers 10 be the Execulive Magisirate of the first
class who shall exercise all the powers of an Executive Magistrata of tha first class within terrtonial jurisdiction as may be
assignad to them by the Dislrict Magisirals Baramuita (W Lok Sabha Elaction 2015 I over

5N I:I'J Name of the Officer = | Designatian Prasent place cf posting
. | Muffad Ahmad Khan Principal H5S Uri
2 Manzoor Ahmad Wanl Principal HSS Dangiwacha
3 Altaf Hussain Tara Printipal { HS5 Had pora
4 iviohammad Shaban Principal HSS Doabgah
5 Abdul rashid Mir ZED singhpora Kalan ]
B Bashir Ahmad Khan 2EPD Boniyar
Z Jashir Singh Principal HS5S Candoosa
8 | Abduyl Rashid Bhat Principal HSS Hehalpora =il
9 i Shalkh Iitlkhar Hussaln HOO Bomi =
10 iohammad Yousuf Ganai Principal | H55Bomi
P31 ZarhieAiomedBRar Ty ! _Lactajrur—_ ____?_lj}_.:.::i‘r:;_s-g:l e bk W}
12 | rushtag Ahmad Bhat | JAEQ Tujar
13 Mahammad Ashraf Lana AE MID Baramilia
14 Gh Nabi Zargar Principal H55 Palhallan
15 Maohd Yousuf Gana Principal | H55Bomi
16 | Mchd Sidig Ganai Principal | HS5 Khaitangan
17 Paer Khurshid Ahmad Pringipal H55 Sherabad =
13 Bashir Ahmad Lone Principal HS5 Goshbugh |
ig Mukhtar Ahmad Shah Principal HS55 Chandiloara i
20 Ab Latiaf Pear Principal HAS Authoora

By Order of the Govermment of Jammu and Kashmir,

Sq-
(Achal Sethi)
Secretary to Govarmnment,
Department of Law, Justice and Parllamentary AHairs

No. LD(P)eS/5-1.-Bla Dated - 20-03- 2019
Cooy totha - _

1 Chigf Elacirpal Officer, Jammy and Kashmir, Jammi.

2 Didsional Commissionar, Kashmir )

3 District Magisirate, Baramulla. This is with reference to his letter ho. DECB/2018/17718 dated 4683 2018,

4 Genaral Manager, Govemment Press, Jammu for publicaBion in an exira ordinary 1ssue

of the Govemmaen] Gazelis.
5 SRO saction, Department of Law, Justice and Parllamentary Afds. (W.7.5.C)

(Khasrgheed Anmad Ehat)
Deputy Legal Remembrancer,
Department of Law, Justice & Parlamentary Allalrs




